Press note

FSSAl issues two draft notifications aimed at protecting consumers

FSSAI has notified two important draft regulations, both aimed at protecting the
interests of consumers. While the Draft Food Safety and Standards (Organic Foods)
Regulations, 2017, is meant to ensure the safety and authenticity of all foods labelled
“organic’, the draft Food Safety and Standards (Food Product Standards and Food
Additives) Amendment Regulations, 2017, is intended to curb adulteration of edible oil
with cheaper oils .

Both have been put up on the FSSAI website, inviting public/stakeholder
comments within 30 days.

Regulation on organic foods

Organic food products are either those grown under a system of agriculture
without the use of chemical fertilizers and pesticides or made from organically
produced raw materials. Currently, a number of food products are being marketed as
organic”, but in the absence of a regulatory framework to ensure their safety and
organic status, consumers have no way of checking their authenticity. The draft
regulation on organic food is aimed at overcoming this problem and ensuring that
what is sold as organic food is really organic.

As per the draft FSS (Organic Foods) Regulations, any food offered for sale as
‘organic food” should comply with the provisions laid down under either the National
Programme for Organic Production (NPOP) administered by the Government of
India or the Participatory Guarantee System for India (PGS-India) operated by the
ministry of Agriculture and Farmers’ Welfare or any other system or standards
that may be notified by the Food Authority from time to time.

The draft regulation also mandates that such foods not only convey full and
accurate information on the organic status of the product, but also carry a certification
mark or a quality assurance mark given by any of the notified certification bodies. .

The draft however exempts organic food marketed through direct sale by the
original producer or producer organisation to the end consumer from verification
compliance, but this exemption does not apply to processed organic products.

Curbing misleading claims and adulteration of edible oils with cheaper oils

The draft FSS (Food Product Standards and Food Additives) Amendment Regulation,
2017, incorporates in the standards for edible oils, their fatty acid compositions ,
thereby paving the way for determination of the authenticity of the edible oils.

Since the fatty acid composition is different for each edible oil, this amendment will go
a long way in exposing and curbing two malpractices in the edible oil sector:
adulteration of expensive oils with cheaper oils and (b) misleading label claims on the
composition of blended oils. In other words, the amendment will help in determining
the authenticity of the oil in cases of adulteration and quantification of proportion of
oils used in blended oils.
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“2.2.7 T ¥ HI=AT:

T 3T 3t 5 T = fAfRew & srefie e €, ool & fRfAfEe oo va 997 & "@«fea g+ sreer 5= &1 aree
FT, AT —

IR
9 39 FHCTH F T SATUTG AT AT T TH T TFA GCAAT (FH TH I TFA o6 TTAAT F T § 77)

T T | HURAT | AIRAW | FAE AT | AT | A AT AT | ASH | TARNT | AEA A | FAA ST | FA AT | FEmei

GE GE A =t spEft =T AT | WAT(SY| AT
Gl Gl EIRE]
37T

C6:0 Tasr | UAEr-0.7 RGN RGN Tadt | UHSI-0.8 RGN REEN REEN TS T

C8:0 LEET 4.6-10.0 LEET LEET REET 2.4-6.2 LG LEE LEE LEET T

C10:0 RGN 5.0-8.0 RGN RGN REEH 2.6-5.0 RGN REEN REEN TS T

C12:0 | mAE1-0.1 | 45.1-53.2 | TAE-0.2 | TAE-0.3 | nAH-0.5 |45.0-55.0 | 0.1-0.5 | TAE-0.2 | wASr | wAH-0.2 | vAS-0.1

C14:0 | w5101 | 16.8-21.0 | 0.6-1.0 | TA+-0.3 | 0.5-2.0 |14.0-18.0| 0.5-1.5 | TA-1.0 | TAL1-0.2 | T4-0.2 | wAH-0.2

C16:0 8.0-14.0 | 7.5-10.2 | 21.4-26.4 | 8.6-16.5 | 39.3-47.5 | 6.5-10.0 | 38.0-43.5| 14-23 5.3-8.0 3.66.0 | 8.0-13.5

C16:1 | TAs1-0.2 TS TqE-1.2 | TAS1-0.5 | TASH-0.6 | TAET-0.2 | AE1-0.6 | UTAS-0.5 | TASI-0.2 | UASI-0.2 | UAe1-0.2

C17:0 | ©=sI1-0.1 LEET TAE-0.1 | TA-0.1 | TALT-0.2 LEEl TAEr-0.2 LEE TAE-0.1 | TAET-0.1 | TALT-0.1

C17:1 | TAS1-0.1 TAel | TAE-0.1 | TAS-0.1 LCER TASr | TAET-0.1 TSl | TAE-0.1 | TAS-0.1 | TAS1-0.1

C18:0 1.0-4.5 2.0-4.0 2.1-3.3 | 3.3 | 3.5-6.0 1.0-3.0 3.5-.5.0 0.9-4.0 1.9-2.9 1.5-2.4 2.0-5.4

C18:1 35.0-69 | 5.0-10.0 | 14.7-21.7 | 20.0-42.2 | 36.0-44.0 | 12.0-19.0 | 39.8-46.0 | 38-48 8.4-21.3 | 70.0-83.7| 17-30

C18:2 |12.0-43.0| 1.0-25 |46.7-58.2 | 34.0-65.6 | 9.0-12.0 | 1.0-3.5 | 10.0-13.5| 2142 |67.8-83.2 | 9.0-19.9 |48.0-59.0

C18:3 | TASI-0.3 | TAS-0.2 | TASI-0.4 | TAET-2.0 | TAEI-0.5 | UAE-0.2 | UAS-0.6 | 0.1-2.9 | TAS-0.1 | TAET-1.2 | 4.5-11.0

C20:0 | 1.0-20 | T9-0.2 | 0205 | 0.3-1.0 | THH-1.0 | T7-0.2 | TH-0.6 | TA1-0.9 | 0.2-04 | 0.3-06 | 0.1-0.6

C20:1 0.7-1.7 | Ta€1-0.2 | TAS-0.1 | 0.2-0.6 | TASI-0.4 | UAET-0.2 | UAEI-0.4 | UAS1-0.8 | 0.1-0.3 | 0.1-0.5 | TASI-0.5

C20:2 LEE TS | TAEN-0.1 | wAST-0.1 T TS TS TS TS TS | TAE-0.1
C22:0 1.5-45 TAel | TAE-0.6 | TAS-0.5 | TAS-0.2 | UAEN-0.2 | UAEN-0.2 | UAEN-1.0 | TASI-1.0 | TAS-0.4 | UASI-0.7
C22:1 | T=s1-0.3 LEET TAE-0.3 | TAET-0.3 REET LEE LEE LEE TAE-1.8 | TAET-0.3 | TAE-0.3
C22:2 TS TS | TAEr-0.1 LEE) LEE) TS LEE TS LG RGN RGN
C24:0 | 0.5-25 WS | TAE-0.1 | w05 | wASy LGl TR | TAE-0.9 | TEE-0.2 | TAE-0.3 | THE-0.5
C24:1 | w=<1-0.3 | TwAST LEE) LEE) LEE) LEE LEE TS | TAE-0.2 | TAE-0.3 | TAST
qreoft
A9 5T HIASUTH F GIXT ATATRG ITEq(T AT T TR FFA GLAAT (FF THIT A & TIAAT 6 T § =774)
Eip sy FEAIT | FHEAE W | gha oxai (@0 | QO I | g A w (gt fiww | am g e | @ | S e
S5l ¥ ¥ Fer G
iR ) (S5 ferw 37) ST F AT
) w1 3)
C6:0 LEE T T T T T
C8:.0 TS TS TS TS TS TS
C10:0 TS TS TS TS TS TS
C12:0 TS TS TS TS THET-0.1 TS
C14:0 THET-1.0 TAET-0.2 TEN-0.2 THET-0.1 TAEN-0.2 TET-0.1 0.0-0.05 0.0-0.05 0.0-0.05
C16:0 0.5-4.5 1.5-6.0 2.5-7.0 7.9-12.0 5.0-7.6 2.6-5.0 7.5-20.0 7.5-20.0 7.5-20.0
c16:1 TAE-0.5 TTE-3.0 TTE-0.6 - 0.2 TTE-0.3 TAE-0.1 0.3-35 0.3-35 0.3-35
C17:0 T TAE-0.1 TAE-0.3 TAE-0.2 TAE-0.2 TAE-0.1 0.0-0.03 0.0-0.03 0.0-0.03
c17:1 T TAE-0.1 TAE-0.3 TAE-0.1 TAE-0.1 TAE-0.1 0.0-0.3 0.0-0.3 0.0-0.3
c18:0 0.5-2.0 0.5-3.1 0.8-3.0 4567 2.765 2.9-6.2 0.5-5.0 0.5-5.0 0.5-5.0
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c18:1 8.0-23.0 8.0-60.0 51.0-70.0 34.4-455 14.0-39.4 75-90.7 55.0-83.0 55.0-83.0 55.0-83.0
c18:2 10.0-24.0 11.0-23.0 15.0-30.0 36.9-47.9 48.3-74.0 2.1-17 3.5:21.0 3.5:21.0 3.5:21.0
c18:3 6.0-18.0 5.0-13.0 5.0-14.0 0.2-1.0 TE-0.3 THE-0.3 srfaffa srfaffa srfaffa

C20:0 1.5 TE-3.0 0.2-1.2 0.3-0.7 0.1-0.5 0.2-0.5 0.0-0.6 0.0-0.6 0.0-0.6

C20:1 5.0-13.0 3.0-15.0 0.1-4.3 0.3 0.3 0.1-0.5 0.0-0.4 0.0-0.4 0.0-0.4

C20:2 TTE-1.0 THE-1.0 TTE-0.1 LCEdl LCEdl LCEdl

C22:0 0.225 THE-2.0 TTE-0.6 TAE-1.1 0.3-15 0.5-1.6 0.0-0.2 0.0-0.2 0.0-0.3

c22:1 22.0-50.0 > 2.0-60.0 THE-2.0 LCEd) TE-0.3 THE-0.3

c22:2 TTE-1.0 TE-2.0 TTE-0.1 LeEdl 0.3 LeEdl

C24:0 TTE-0.5 TE-2.0 0.3 0.3 0.5 TTE-0.5 0.0-0.2 0.0-0.2 0.0-0.2

c24:1 0.5-2.5 THE-3.0 TTE-0.4 LeEd) LCEd) LCEdl

TAET - A 94T o T097 < 0.05% & &9 | gfesria Bar w=me

Ua STATd, I BRI ATABRI
[sma=—111 /4 /314, /110 / 17]

feoqur: o fAfeaw e F o, srEraTr, A=, @ 4 F Sfig=Er "ents w7 €. 2-15015/30/2010, v

(i)
(ii)
(iii)
(iv)
v)
(vi)
(vii)
(viii)
(ix)
)
(xi)
(xii)
(xiii)
(xiv)
(xv)
(xvi)
(xvii)
(xviii)
(xix)
(xx)
(xxi)
(xxii)
(xxiii)
(xxiv)
(xxv)
(xxvi)
(xxvii)
(xxviii)

(xxix)

1 3T, 2011 FTRT YT T 0 o 9 qe=T MeAfertad stfergE=eT /. gy "gerree fhu T
T, §. 4-15015/30/2011, ard@ 7 5, 2013;
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. 7. 5/15015/30/2012, a¢rE 12 1%, 2013;
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T, . ®1.15025/263/13-fru/mruaTaTEs, a 4 4497, 2015;
TF. |. 91.15025/264/13-F0/TwuHTATAE, A4 4 9497, 2015;
. 7. 7/15015/30/2012, e 13 F49<, 2015;
T, ®. 41.15025/208/2013-fru/mRuausTsTs, aitE 13 999y, 2015;
. 1. 41.15025/261/2013-fru/muaususrs, arie 13 9997, 2015;
TH.H. 1-10(1)/FE=S/madi(Ted U9 T8 Ie0Ts)/TauausE-2013, a@ 11 S=a<t, 2016;
U, § 3-16/faere @rer/steg=T (Arer 4gasT) UhRuHUAUsT-2014 q1E 3 6L, 2016;
T, §. 15-03/U%./[CRUAUHTATE/2014, TE 14 54, 2016;
TF. 7. 3-14TF/ ATALAAT (R feahed)/ THRUaUEa:-2013, arE@ 13 1%, 2016;
UF. |. 1-12/9T9/0H. 9T, (Fe. FYFEH)/ TF. TH. TH. 3%.-2015, ar@ 15 1%, 2016;
H.E.1-120(1)/ATH/ RO/ mRTaTaTeTE-2015, 9T 23 3R, 2016
UF. |. 11/09/T./ZTHIATE N /2014, arie 5 frawax, 2016;
1. H. AIAE/A U {2 UH/ThRuauass-2015, e 14 fawy, 2016;
. |, 1-110(2)/Tadt (S @a)/mRuauausrs/2010, arira 10 e, 2016;
wLE. 11/12/F= .5 /0. Te . TE 1L a1E.-2016, AT 10 sET, 2016;
. ", ATHH/ T (S T )/ (2)/TRrauauare-2016, g 25 wFav, 2016;
H. ", 1-11(1)/ATHH/THT (I 7 T9F) TRUHUaUars-2015, ard 15 9497, 2016;
. §.91./15025/93/2011-fUwU/TRUAUHUSE, ArEE 2 fagwas, 2016;
..M. 15025/6/2004-FUwRUH/TRUATHUATE, qTE 29 fawT, 2016
1. HTAH/3. 0T U, /A Fg=ar(1)/Thuauausrs-2016, ard@ 31 a4, 2017;
1. 1-12/ATH/2012-UTFHTHUATATE, TG 13 6L, 2017;
. &. 1-10(7)/ATH/TE (AT T 7 ITqTE) THUHUAUAE-2013, e 13 ®asr, 2017 i

LH. THH/ T U AU U=/ e=T(02)/ThuauaTaE-2016, aritE 15 9%, 2017|
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MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)
NOTIFICATION
New Delhi, the 19th June, 2017

F. No. Stds/O&F/Natification(5)/FSSAI-2017.—The following draft of certain regulations, further to amend
the Food Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011, which the Food Safety
and Standards Authority of India proposes to make with previous approval of the Central Government, in exercise of the
powers conferred by clause (e) of sub-section (2) of section 92 of the Food Safety and Standards Act, 2006 (34 of 2006)
is hereby published as required under sub-section (1) of section 92 of the said Act for the information of all persons
likely to be affected thereby; and notice is hereby given that the said draft regulations shall be taken into consideration
after the expiry of the period of thirty days from the date on which copies of the Gazette containing this notification is
published are made available to the public;

Objections or suggestions, if any, may be addressed to the Chief Executive Officer, Food Safety and Standards
Authority of India, FDA Bhawan, Kotla Road, New Delhi- 110002 or sent on email at regulation@fssai.gov.in.

Obijections or suggestions which may be received from any person with respect to the said draft regulations
before the expiry of period so specified, shall be considered by the Food Safety and Standards Authority of India.

Draft Regulations

1. Short title and commencement.—(1) These regulations may be called the Food Safety and Standards (Food
Products Standards and Food Additives) Amendment Regulations, 2017.

(2) They shall come into force on the date of their final publication in the official Gazette.

2. In the Food Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011, in regulation
2.2, after sub-regulation 2.2.6, the following sub- regulation shall be inserted, namely:—

“2.2.7TFATTY ACID COMPOSITION:

The oils and fats covered under this regulation shall comply with the fatty acid composition of the oils and fats
specified in the table, namely:—

TABLE

Fatty Acid Composition of vegetable oils as determined by gas liquid chromatography (expressed as percentage of
total fatty acids)

Fatty acid | Groundnut | Coconut | Cotton- | Maize oil | Palm oil Palm Palm |Rice bran| Safflower | Safflower | Soyabean
oil oil seed oil kernel oil olein oil seed oil seed oil oil
(high oleic
acid)

C6:0 ND ND-0.7 ND ND ND ND-0.8 ND ND ND ND ND
C8:0 ND 4.6-10.0 ND ND ND 2.4-6.2 ND ND ND ND ND
C10:0 ND 5.0-8.0 ND ND ND 2.6-5.0 ND ND ND ND ND
C12:0 ND-0.1 45.1-53.2 ND-0.2 ND-0.3 ND-0.5 | 45.0-55.0 | 0.1-05 ND-0.2 ND ND-0.2 ND-0.1
C14:0 ND-0.1 16.8-21.0 0.6-1.0 ND-0.3 0.5-2.0 | 14.0-18.0 | 0.5-15 ND-1.0 ND-0.2 ND-0.2 ND-0.2
C16:0 8.0-14.0 75-10.2 | 21.4-26.4 | 8.6-16.5 | 39.3-47.5 | 6.5-10.0 | 38.0-43.5 14-23 5.3-8.0 3.6-6.0 8.0-135
C16:1 ND-0.2 ND ND-1.2 ND-0.5 ND-0.6 ND-0.2 ND-0.6 ND-0.5 ND-0.2 ND-0.2 ND-0.2
C17:0 ND-0.1 ND ND-0.1 ND-0.1 ND-0.2 ND ND-0.2 ND ND-0.1 ND-0.1 ND-0.1
Ci7:1 ND-0.1 ND ND-0.1 ND-0.1 ND ND ND-0.1 ND ND-0.1 ND-0.1 ND-0.1
C18:0 1.0-4.5 2.0-4.0 2.1-33 ND-3.3 3.5-6.0 1.0-3.0 3.5-5.0 0.9-4.0 1.9-2.9 15-24 2.0-54

C18:1 35.0-69 5.0-10.0 | 14.7-21.7 | 20.0-42.2 | 36.0-44.0 | 12.0-19.0 | 39.8-46.0 | 38-48 8.4-21.3 70.0-83.7 17-30

C18:2 12.0-43.0 1.0-25 | 46.7-58.2 | 34.0-65.6 | 9.0-12.0 1.0-35 | 10.0-135 | 21-42 67.8-83.2 9.0-19.9 | 48.0-59.0

C18:3 ND-0.3 ND-0.2 ND-0.4 ND-2.0 ND-0.5 ND-0.2 ND-0.6 0.1-2.9 ND-0.1 ND-1.2 45-11.0
C20:0 1.0-2.0 ND-0.2 0.2-0.5 0.3-1.0 ND-1.0 ND-0.2 ND-0.6 ND-0.9 0.2-0.4 0.3-0.6 0.1-0.6
C20:1 0.7-1.7 ND-0.2 ND-0.1 0.2-0.6 ND-0.4 ND-0.2 ND-0.4 ND-0.8 0.1-0.3 0.1-0.5 ND-0.5
C20:2 ND ND ND-0.1 ND-0.1 ND ND ND ND ND ND ND-0.1
C22:0 1545 ND ND-0.6 ND-0.5 ND-0.2 ND-0.2 ND-0.2 ND-1.0 ND-1.0 ND-0.4 ND-0.7
C22:1 ND-0.3 ND ND-0.3 ND-0.3 ND ND ND ND ND-1.8 ND-0.3 ND-0.3
C22:2 ND ND ND-0.1 ND ND ND ND ND ND ND ND

C24:0 0.5-2.5 ND ND-0.1 ND-0.5 ND ND ND ND-0.9 ND-0.2 ND-0.3 ND-0.5

C24:1 ND-0.3 ND ND ND ND ND ND ND ND-0.2 ND-0.3 ND
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TABLE
Fatty Acid Composition of vegetable oils as determined by gas liquid chromatography (expressed as percentage of total fatty
acids)

Fatty Mustard- Rapeseed Rapeseed Sesameseed Sunflower Sunlowerseed Virgin Olive oil Olive
acid seed oil oil oil (low oil seed oil oil (high oleic olive oils | (refined pomace oil

erucic acid) olive oil) (refined

acid) olive

pomace oil)

C6:0 ND ND ND ND ND ND
C8:0 ND ND ND ND ND ND
C10:0 ND ND ND ND ND ND
C12:0 ND ND ND ND ND-0.1 ND - - -
C14:0 ND-1.0 ND-0.2 ND-0.2 ND-0.1 ND-0.2 ND-0.1 0.0-0.05 0.0-0.05 0.0-0.05
C16:0 0.5-4.5 1.5-6.0 2.5-7.0 7.9-12.0 5.0-7.6 2.6-5.0 7.5-20.0 7.5-20.0 7.5-20.0
C16:1 ND-0.5 ND-3.0 ND-0.6 ND- 0.2 ND-0.3 ND-0.1 0.3-35 0.3-35 0.3-35
C17:0 ND ND-0.1 ND-0.3 ND-0.2 ND-0.2 ND-0.1 0.0-0.03 0.0-0.03 0.0-0.03
Ci7:1 ND ND-0.1 ND-0.3 ND-0.1 ND-0.1 ND-0.1 0.0-0.3 0.0-0.3 0.0-0.3
C18:0 0.5-2.0 0.5-3.1 0.8-3.0 45-6.7 2.7-6.5 2.9-6.2 0.5-5.0 0.5-5.0 0.5-5.0
C18:1 8.0-23.0 8.0-60.0 51.0-70.0 34.4-455 14.0-39.4 75-90.7 55.0-83.0 | 55.0-83.0 55.0-83.0
C18:2 10.0-24.0 11.0-23.0 15.0-30.0 36.9-47.9 48.3-74.0 2.1-17 3.5-21.0 3.5-21.0 3.5-21.0
C18:3 6.0-18.0 5.0-13.0 5.0-14.0 0.2-1.0 ND-0.3 ND-0.3 Pending Pending Pending
C20:0 ND-1.5 ND-3.0 0.2-1.2 0.3-0.7 0.1-0.5 0.2-0.5 0.0-0.6 0.0-0.6 0.0-0.6
C20:1 5.0-13.0 3.0-15.0 0.1-4.3 ND-0.3 ND-0.3 0.1-0.5 0.0-0.4 0.0-0.4 0.0-0.4
C20:2 ND-1.0 ND-1.0 ND-0.1 ND ND ND
C22:0 0.2-25 ND-2.0 ND-0.6 ND-1.1 0.3-15 0.5-1.6 0.0-0.2 0.0-0.2 0.0-0.3
c22:1 22.0-50.0 > 2.0-60.0 ND-2.0 ND ND-0.3 ND-0.3
C22:2 ND-1.0 ND-2.0 ND-0.1 ND ND-0.3 ND
C24:0 ND-0.5 ND-2.0 ND-0.3 ND-0.3 ND-0.5 ND-0.5 0.0-0.2 0.0-0.2 0.0-0.2
C24:1 0.5-2.5 ND-3.0 ND-0.4 ND ND ND

ND - non detectable, defined as <0.05%”

Note :

(i) F.
(ii) F
(iii) F
(iv) F
(v) F
(vi) F
(vii) F
(viiiy F
(ix) F
(x) F.
(xi) F
(xii) F
(xiii)y F
(xiv) F
(xv) F
(xvi) F

F

(xvii)

No.
. No.
. No.
. No.
. No.
. No.
. No.
. No.
. No.
No.
. No.
. No.
. No.
.No
. No
. No
. No

4/15015/30/2011 dated the 7th June, 2013;
P.15014/1/2011-PFA dated the 27th June, 2013;
5/15015/30/2012 dated the 12th July, 2013;
P.15025/262/13-PA/FSSAI dated the 5th December, 2014;
1-83F/Sci.Pan-Noti/FSSAI-2012, dated the 17th February, 2015;
4/15015/30/2011 dated the 4th August, 2015;
P.15025/263/13-PA/FSSAI, dated the 4th November, 2015;
P.15025/264/13-PA/FSSAI, dated the 4th November, 2015;

PAWAN AGARWAL, Chief Executive Officer

[ADVT.-11/4/Exty./110/17]

The principal regulations were published in the Gazette of India, Extraordinary vide notification number
F. No. 2-15015/30/2010, dated the 1st August, 2011 and subsequently amended vide notification numbers:

7/15015/30/2012, dated the 13th November, 2015;

P.15025/208/2013-PA/FSSAI dated the 13th November, 2015;

P.15025/261/2013-PA/FSSAI dated the 13th November, 2015;

1-10(1)/Standards/SP (Fish and Fisheries Products)/FSSAI-2013, dated the 11th January, 2016;
3-16/ Specified Foods/Natification(Food Additive)/FSSAI-2014, dated the 3rd May, 2016;

. 15-03 Enf/FSSAI/2014, dated the 14th June, 2016;

. 3-14F/Natification (Nutraceuticals) /FSSAI-2013, dated the 13th July, 2016;

. 1-12/Standards/SP (Sweets, Confectionery)/FSSAI-2015, dated the 15th July, 2016;
.1-120(1)/Standards/Irradiation/FSSAI-201 dated the 23rd August, 2016;
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(xviii) F. No. 11/09/Reg/Harmoniztn/2014, dated the 5th September, 2016;

(xix)  F.No. Stds/CPLQ.CP/EM/FSSAI-2015, dated the 14th September, 2016;

(xx) F. No. 11/12/Reg/Prop/FSSAI-2016, dated the 10th October, 2016;

(xxi)  F. No. 1-110(2)/SP (Biological Hazards)/FSSAI/2010, dated the 10th October, 2016;

(xxii)  F. No. Stds/SP (Water & Beverages)/Notif (2)/FSSAI-2016, dated the 25th October, 2016;
(xxiii)  F. No. 1-11(1)/Standards/SP(Water & Beverages)/FSSAI-2015, dated the 15th November, 2016;
(xxiv)  F. No. P.15025/93/2011-PFA/FSSAI, dated the 2nd December, 2016;

(xxv)  F. No. P.15025/6/2004-PFS/FSSAI, dated the 29th December, 2016;

(xxvi) F. No. Stds/O&F/Notification(1)/FSSAI-2016, dated the 31st January, 2017;

(xxvii) F. No. 1-12/Standards/2012-FSSAI, dated the 13th February, 2017;

(xxviii) F. No. 1-10(7)/Standards/SP (Fish & Fisheries Products)/FSSAI-2013, dated the 13th February, 2017
and

(xxix) F.No. Stds/SCSS&H/Notification(02)/FSSAI-2016 dated the 15th May, 2017.

Digitally signed by RAKESH SUKUL
RA KES H SU KU L D;gtg?22]/1s;?(;‘:21 %’0:02:22 +05'30'

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.



		2017-06-21T20:02:22+0530
	RAKESH SUKUL




